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your ia the sdiapé of relie? grants to
students in the esstern region About
3 yenrs ago we took & decision that if
ths population is to be assimilated in
the normal population of the country
and if the nomenclature DP as such
has to become non-exstent we should
apply gradual cuts And, we have
started applying a gradusl cut of 20
per cend this year The idea 1s that
this gradual cut will be applied till
the whole amount tapers off

Shri Vajpayee: My question was
this According to the statement the
responsibility is bemg transferred ‘o
the State Government I want to
know what will happen mn the Union
terntery.

Shri Mehr Chand Khanna: In the
tUnion terntory we have the direct
responsibihty
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Import Licences

*719, Shri Vidya Charan Shukia.
Will the Mimster of Commerce and
Industry be pleased to state*

(a) the steps taken recently to
sumplify the procedure and cut down
the delay in the 1ssue of import
Heences; and

(b) whether these steps have
brought about any appreciable im-
provement in the position?

The Minister of Commerce (Shri
Kanungo): (a) and (b). The work
relating to wsus of licences i con-
stantly kept under review and neces-
dawy messares ate taken wherever
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possible to simplify the precedure and
cut down delays A stateroent show-
ing some of the steps taken recently
to sumplify the procedure and cut
down delays in the issue of licences
s lmd on the Table of the Sabha
[See Appendix IIt, annexure No 8]

Shri Vidya Charan Shukia: The hon.
Minster stated that he was in favour
of imposing a ume himt for the dis-
posal of import lcence applications.
In the measures indicated i the state-
ment we do not find mention of any
such proposgal. May we know the
specific reasons why that proposal has
been dropped”

Shri Kanungo: These steps which
have been taken will cut down the
time limt, that is all.

Shri Vidya Charan Shukla: The Union
Minwister had indicated that he was
i favour of mmposing a time hmit so
that within that time Lmit the con-
cerned mport licence applications
should be disposed of I want to know
specifically why this proposal has been
dropped

Shri Kanungo: It has not been
dropped, because all these steps will
lead to a quick disposal As a matter
of fact, there have not been very much
of delays because pending cases dur-
ing the period have increased only 2
to 4 And, I hope, as a result of the
steps taken 1t will be reduced much
more

Shri Vidya Charan Shukla: The hon
Minister just now said that the pro-
posal has not been dropped May I
understand that the proposal is still
under the consideration of Govern-
ment?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
That is under consideration I may
inform the hon. Member that we have
set up a departmental committee to go
into this matter which 13 meeting at
present I have invited the represen-
tatives of the Federation of Chambers
of Commerce to come and mest the
committee if they so demre





